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CENTRAL ADMINISTRATIVE TRIBUNAL,
BOMBAY BENCH, MUMBATI.

R.P.No.15/2011
~in
0.A.No.728/2000
Dated this Tuesday the 10™ Day of January, 2012.

Coram : Hon'ble Shri Justlce A.K. Basheer, Member (J)
Hon'ble Shri R.C. Jbsh1 Member (A) .

Dayanand M. Misalkar ..Petitioner.
(By Advocate Shri G.S. Walia)
Versus
: Union of India and Ors. | .. Respondents

i, (By Advocate Shri V.S. Masnurkar)

Order (Oral)
Per : Justice A.K. Basheer, Member (J)

'Shrl G.S. Walia, learned counsel - for the
review petitioner seeks. permission to Withd#aw fhe

‘ Permission is granted.
The Review Petition is . dismissed as

Ql . - N . . -

The learned counsel for - the Applicant seeks

permission to withdraw M.P.No.526/2011‘. -”Pérmission

is granted. M.P. stands dlsmlssed as w1thdrawn
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